NATIONAL COMPANY LAW TRIBUNAL
DIVISIONAL BENCH
CHENNAI
ATTENDANC . CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL ¢ MPANY LAW TRIBUNAL, HELD ON 07/06/2017 AT 02.30 PM

PRES ! <T: SHRI K. ANANTHA PADMANABHA SWAMY, MEMBER-JUDICIAL
SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL

APPLICAT "~ NUMBER

PETITION ~1UNIBER : TCP/308/ (IB)/2017

NAME OF 1111 PETITIONER(S) . INTEGREAT PMC INDIA PVT LTD

NAME OI' " “SPONDENT(S) : QUALITY INN SABARI

UNDER SI™° N 1 433()(®

-S--lll-(_)mi\-IX?\ .'—T_ CAPITAL) DESIGNATION SIGNATURE

REPRESENTATION BY WHOM

ORDER

The matter _is called. No representation for both the parties. Registry is
directed to issue notice to both the parties. Put up on 24.07.2017 at

02.30 P.M.
Came
v
(Ch. Md. Sharief Tariq) (K.Anantha Padmanabha Swamy)

Member (Judicial) Member (Judicial)

PAM



